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01-09-2017 - CP No. 838/2011 - Dr. Pramod Kanoi & Ors Vs. Anudarsh
Properties(P) Ltd.& Ors.

ORDER

The Ld. Lawyer on behalf of the petitioner as well as on behalf of the
respondent(s) are present.

The petitioner has completed his part of argument and the Respondent(s)
have not yet started their argument.

Due to paucity of time, the matter is adjourned. Fixing 22-09-2017 for hearing.
sA -

MANORAMA KUMARI
MEMBER(J)



